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ff_h I:I'{ l<1: "'Iff iPf<'l'r 'tid!' ~ ~ 

fiI1: ltlf ..-r 'ti( ~ t 'fitm-
~ r  il'r w.T !fin I f..-",)t lin fflr ? 
1fT ~r 1f( ~ ~r m( <'f ~~ t d't I ~ 

~  am t ? fiffi'l'lli ;r(i, ~ 

I~~ il'f, I ~ I  ~ I ~ 117 iI'.ffl' 
t ~ f;m;rra 111' t I ~T ~ 'lilt 

T~ r oii'I' if(\' W",r t I ;;(r f3 
fm t ~ iii ft;ro; ~ ~ ~I  t I 
~ lI1: ... ~ ilTl:: ~ I~  m'l 'm 
<n":{i iPfm i.iRI' ~ m t I 

MR. DEPUTY-SPEAKER: We are 
not discussing it. Whether it has 
been a failure or not has to be 
decided. 

14.57 hIS. 

MOTION OF THANKS ON 
PRESIDENT'S ADDRESS-contd. 
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SHRI S. It. SAMBANDHAM (Tirut-
tan!): Sir, on a point of OfHI'. 'lie 
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[Shri S. K. Sambandham] {If.t.I" ft:;;: ~ ~~ qf' ~ m<: ~ 
has alleged that the Madras Govern- 'IlfiTif l!;,fu;f1;' ~  ~ ~ cri ~ 
ment, that is the Government of .. 
Tamilnad had thrown out the Cons- 'liT ~ 'liT ;;r.n1IT IT ~ '1ft" ~ T  
titution and its provisions. What i!iT ~ ;;r.n1IT tJlIT I it <it ~ ~ ~

are those provisions which had been 'Ef-<f 'liT ~ ~ ~ ~ 
so thrown out? He must point them !( 

out. He is simply making allegations 'liT ;mr "fT ~  ~ mflf ~ ~ 

which he is unable to prove. He ~ mit ~ ~ 'liT ~ gw ~  

should understand what is what ";3"fT ~ i!iT q'J1T <'I11T ~~  I ~ ~ 

15 hrs. ~ it ~ ~ ~~ T 'liT 
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[$To r~ ~  

~ I ~ ll'rn.i!i1 ~ ~ ~  

~ ~ T~~  ~W 

~ I lPR ~ ll'rn i!i1 ~ orre-~ ffi 
~ ~ « I!illf ~ ~ 

tTf.;;t; ~ t ~ ~ « I!illf ~ 
~ I ~ ~ lPR I!illf ~ 

·tTlfT aT ~ orre-lPR ~ ~ cIT ~ 
~~~ IT IT~~ ~ I 

~ ~ ~ ~ ~ ~ 
.<IiT ~ ~ tTlfT ~ ~  il>T mor 
~~ 

SHRl GANESH GHOSH a ~ .. 
'South): Mr. Deputy-Speaker, Sir, 
<people all over the world have been 
thrilled by the tremendous and 
wonderlul victories achieved by the 
Vietnamese people over the AmeriCan 
·aggressors. These victories have 
·once again revealed the puppet 
nature of the South Vietnam's 
American stooge government. These 
victories have also shattered the 
myth once again, as was done in 1952, 
by the North Koreans, the myth of 
the invincibility of American arms. 
These victories have once again 
"roved that man is superiod to arms 
and that a people determined t.o be 
free can never be cowed down by any 
power on earth. 

Surprisingly enough, there is no 
mention of such rejoicing in the 
"Speech of OUr President. There are 
·only such stale repetitions as stop-
page of bombing. Even the Prime 
Minister, during Question Hour yes-
terday, only said that our views ilre 
well known. She is not even pre-
pared to condemn the United States 
. for the barbarous bombings in de-
fiance of world opinion. Yesterday 
wnen the prime Minister was poointed-
ly questiened as to whether it was 
not a fact that the United States 
Government violated the Geneva 
Ageement which provided for elec-
"t1oIIS lJl 1956 which has been the 

cause for this existing unfortunate 
situation in Vietnam, she aimply said 
nonchallantly that the United States 
Government is not a party ot. the 
Geneva Agreement. So, it appears 
that the Geneva Agreement is not 
valid ~ay because the all-powerlul 
American dollar has not accepted it. 
This is the clearest indication of how 
the Government of India is mighUy 
afraid of oft'ending the Americans. 

It is clear that the Americans 
could and must be thrown out of 
Vietnam. And whatever the Govern-
ment of India might do or might not 
do, the brave Vietnamese will cer-
tainly throw the Americans out of 
their country. It is as sure as the 
sun rises in the east. But generations 
in future will say iliat when such 
mighty events were shaking the world 
there was a supine government in 
India which dare not condemn the 
Americans, that it did not even lift a 
little finger, did not even utter a 
word condemning the aggressors. The 
Government of India might have 
their own Clandestine reasons to 
placate the American aggressors. But 
the heart of the Indian people is with 
the brave people of the Vietnam 
sharing with them mentally their 
sorrows and sufferings, rejoiCing with 
their great victories. We send our 
respectful and hearfealt salutalOns to 
them and feel confident that the day 
is very near when the American ag-
gres.wfS will meet their I!rave as 
they did in Dien Bien Phu. 

On the relations between tRe 
Centre and the States, this is what 
the Government of India says through 
the President: 

"On their part, they reaffirm 
their desire to work in harmony 
with State Governments irres-
pective of party affiliations." 

This reaffirmation sounds absolutely 
hollow in the light of their practice 
since the last General Eleceions. 
Their main idea has been how to 
topple the non-Cangress Governments 
and to establish themselves In power 
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in those States. Beginning with 
Rajasthan, the machinery of the Cen-
tral Government has been shameless-
ly utilised for this very purpose. '!'be 
Report of the Governor of Haryana 
to the President, wherein he clearlY 
stated that the Congress Party would 
not reconcile itself to the position of 
Opposition and was daily plotting to 
reduce the majority of the Govern-
ment of the State is the biggest con-
demnation of the Congress Party. The 
Congress leaders have nO scruples, 
moral, political, constitutional or anY 
other. The Constitution is being in-
terpreted to suit their needs in each 
State. Further, the statement of the 
Cenral Government, as has been made 
through the President, is all the more 
hypocritical in view of the recent 
declaration by the Congress leaders 
at Hyderabad that they will spare no 
energy, leave no stone unturned, to 
overthrow the non-Congress Govern-
ments in all the States. 

15.23 hrs. 

(SHRI C. K. BHATTACHARYYA in 
the Chair) 

We know what has happened In 
West Bengal, as you yourself also 
know, that from the vepy day that a 
non-Congress, the United Front Gov-
1!rnment took office in West Bengal, 
the Central Government had a cons-
piracy with the Congress leaders and 
the Governor of West Bengal to-
gether wi th the vested interests to 
oust from power the United Front 
Government by all means, fair or 
10ul, constitutional or unconstit.J-
tional. 

MR. CHAIRMAN: This I do lIC.t 
know. 

SHRI VASUDEVAN NAIR (Peer-
made): You are in the Chair now. 
You have to know these things. 

SHRI GANESH GHOSH: Certain-
lY, not without the advice of the 
Centre, the Government met the dis-
trict administrators and the top oftI-
eials behind the back of the United 
Front Government at his residence 
3126(Ai)LSD-ll. 

and gave them directions not to carry 
out the directions of the Ministry. 
This was immediately after the Gov-
ernment took office and when the 
Governor was asked as to why and 
how he could do it, he merely said 
that they were talking over a cup of 
tea. Yes, we know noW that a storm 
was brewing over a cUp of tea behind 
the back c:A the 'Ministry elected by 
the people of West Bene:al. To the 
Congress leaders, nothing was too 
low to undertake if they could em-
barrass the Unitea Front Government. 
In their mad bid to get into power 
again, they took to such a despicable 
act as to start communa1 riots. But 
due to the timely intervention of 
the United Front leaders, these hein-
ous attempts misfired. ' 

Then, the Central Government, by 
withholding the supply of rice, tried 
to starve the peaple of West Bengal 
in order to revolt agalnst the United 
Front Government. But this too had 
little effect. The people went hungry, 
as you know yourself, but they sup-
ported the United Front Government 
which their own Government. With-
out feeling -exasperated, the Central 
Government kicked their own Cons-
titution by which they swear at 
every breath: violating all the demo-
cratic forms and procedures, directed 
the Governor c:A West Bengal to· dis-
miss the United Front Government 
for not calling the Assembly earlier 
than the date fixed by the United 
Front Government itself. And what 
exactly happened then? Several hours 
before the U.F. Government was actu-
ally dismissed, the Governor met the 
Police Chiefs and the Chief and Home 
Secretaries of the State surreptitiously 
at his residence and ordered them to 
make i=ediately elaborate police 
arrangements and post armed police 
at every important street crossing of 
the City, so that any expression or 
protest by the people against the 
undemocratic and highhanded manner 
in which the United Front Govern-
ment was dismissed, could be suppres-
sed and met with brutality. The Army 
was also simultaneoUSly alerted. I 
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would like to know either from )OU, 
as you also belong to that Party, or 
from the Prime Minister or the Home 
Minister .  .  . (I nteTTUptions I. 

SHRI SHEO NARAIN (Basti): He 
should not attack the Chair like this .. 
(InterruPtions) . 

SHRI GANESH GHOSlf: I want to 
know from the Prime Minister or 
from any of the Ministers under what 
section of the Constitution they defend 
the actions of the Governor, miscalled 
a Constitutional Governor in the Cons-
titution. 

The West Bengal Assembly was not 
allowed to meet and take a deCision 
on such a grave issue as to whether 
the United Front Government had the 
support of the majority or not. The 
decision was taken here by the Central 
Ministers and the elected United Front 
Government was dismissed. And 
when after this· grossly unconstitu-
tional and undemocratic action of the 
Central Government the people began 
to express their protest peacefully on 
the streets, they were subjected to 
inhuman police repression. This fact 
was brought to the notice of the 
Prime Minister, but she not only re-
fused to intervene and stop the eon-
tinuing savage police repreSSlon, but 
she even had the effrontery to issue 
advice gratis galore in public that 
questions which should be discussed 
and decided in Assemblies should not 
be made matters of agitation outside 
or on the streets. Certainly it is a 
very good joke; you by-pas] the 
Assembly, and when the people pro-
test against this, you beat them up 
and ask them to go to the Assembly. 

What happened in Bihar? In 
Bihar, one Mr. B. P. MandaI was pur-
chased by the CongreSil leaders on the 
lUre of office to secede from the non-
Congress Government there. And on 
the advice of the Central Govern-
ment, he was nominated by the 
Governor to the Legislative Council 
to head an alternative Congress-sup-
ported Government there! It bas 

(M.) 

been said that this was done strictly 
In accordance with the provisions of 
constitution. But Sir, what docs 
the Constitution say about this? It 
lays: 

"The members to be nominated 
by the Governor (to the Legisla-
tive Council) shall consist c:If 
persons having special knowledge 
or practical experience in respect 
of such matters as the following, 
namely-

Literature, Science, Art, Co-
operative Movement and 
Social Services." 

Mr. Mandal was, for about a year, 
Member c:If this House. But during 
this long period, none could ever 
~ e  that he was an expert or a 
connoisseur in any of the subjects 
noted in the Constitution. Yet, Mr. 
MandaI was nominated to tha Council 
to open the backdoor for the entry 
of the Congress to power again .... 
(Interruptions). Finding themselves 
forsaken by the people the Congress 
Party has now removed its ban on 
coalition-the Party that so long had 
boasted that it would never go into 
coalitions with other Parties. But 
they forgot that the Congress Party 
is itself a coalition of factions both 
in the States and at the Centre and 
not a party unified on the basis of 
some principles or some programme. 
What i, happening is that when one 
faction desires to go in for coalition, 
another faction of the Congress looks 
up for a Congress coalition. This is 
what is happening in West Bengal 
This is what is happening also in 
Bihar, and this is what will happen 
in all other States. In this game, for 
somehow or other coming to power, 
the Congres Government and the 
Congress Party are not only misusing 
the Constitution out also resorting to 
terriffic violance on the people. 

In. West Bengal alone, during the 
last few weeks, they have put more 
than 35.000 psrsons in j3.il. Tt "!y 
have inflicted serious bodily injuries 
on at least a thousand persons, maim-
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ed several hundreds and killed more 
than 15 persons just to maintain one 
of the persons purchased in power 
against the will ot practically the en-
tire people of West Bengal. It is no 
use expressing710Us wishes that the 
Centre-State relations must be good. 
What is happening in the country to-
day is a direct expression ot the 
contradiction between the reality ot 
the Indian situation and the Indian 
Indian Constitution. 

In 1935, as perhaps you may re-
member, when the British Govern-
ment enacted the Government of In.1i? 
Act, 1935, which embodied the scheme 
of provincial autonomy and ot the 
federation, the Congress Party anll 
the entire national movement reject-
ed that Act, and it was resented on 
the ground that the autonomy of the 
provinces was a fictitious one, the 
mlljor resources and powers were 
concentrated at the Centre, the pro-
vinces were devoid of resources but 
were charged with the responsibility 
of maintaining law and order and the 
nation-building departments and that 
with their meagre resources, the pro-
vinces could not meet the demands 01 
the peowe and further when the 
people went on a struggle, the pro-
vincial Govemments were expecteci to 
suppress them in the name of main-
taining law and order. And yet, 
when the Constituent Assembly domi-
nated by these very same Congress-
men framed the Constitution, they 
cleanly forgot what they had them-
selves stated against the 1935 Act, 
and in practice modelled a Constitu-
tion essentially on the basis ot the 
1935 Act. How can anyone expect 
smooth-sailing in such circumstances? 
Every power is' concentrated in the 
Centre. The major financial re-
sources are concentrated in the 
hands of the Centre. The power ot 
giving a direction to the economy is 
also in the hands of the Centre. TheY 
did this because they thought that 
with such concentrated power in the 
hands of the Centre, they Will be 
able to build up a capitalistic society 
in the country. They tried this for 

the last twenty years; for resources, 
they resorted to policies which have 
led to the total improverishment of 
the people. 

The entire country is seething with 
discontent. Their poliCies have come 
to roost. Unemployment is on the 
increase. Prices are rising. There 
is extreme social instability. And 
when the people rise up in opposi-
tion to this intolerable condition, the 
States cannot do anything to amelio-
rate the condition of the people be-
cause they have neither the resources 
nor the o~er to give a different 
direction to the economic develop-
ment, but they are expected to main-
tam law and order and suppress the 
people. But the people in the last 
general elections have voted non-
Congress parties precisely to put an 
end to this intolerable state of affairs. 

Therefore, the confiict between the 
Centre and the States is bUilt in in 
the very existing Constitution itSelf. 
If the Central Government are seri-
OUS in improving Centre-Stat'.! rela-
tions, tliey must immediately think of 
a major amendment to the Constitu-
tion. State autonomy must be real 
The States must have the real finan-
cial and economic resources as well 
as power over the administrative 
personnel 

This should mean that the subjects 
to be administered by the Centre 
should be reduced to the barest mini-
mum such as defence, foreign affairs 
and communications. Only such a 
scheme of things would help to find a 
solution to the language problem also. 
The question of language at the Cen-
tre would be reduced to the small 
confines of the language of record 
and it would mfuer help practically 
in implementing the democratic de-
mand of the equality of all the 
national languages:-

The Qovernment of India uniortu-
nately refused to heed our warning 
when the language Resolution was 
being discussed even to postpone the 
voting so that all the parties could 
put their heads together and come to 
a very good decision. What has been 
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the result? Widespread agitation 
even in States ruled by the Congress 
Party, such as Andhra Pradesh and 
Mysore. Even the President of the 
Congress, whom the Central Govern-
ment members have elected, is not 
able to face the people in Mysore. 
Such is the Dankruptcy of the Cong-
rescs Party today. 

Therefore, fissiparous and divisive 
tendencies are developing in the 
country. It is the Congress Party 
and the Central' Government which 
are directly responsible for this. The 
unity of the country will have to be 
maintained, bat not by the Congress 
Party and the Cent.ral Government. 
It will certainly be maintained 
by the democratic masses when 
they, despire the heavy rep1'e66ion, 
rise and defeat the policies Of the 
Central Congress Government and re-
move them from power. 
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MR. CHAIR:MAN: I shall have to 
make a slight cOrrection. The transla-
tion of the speech of Kuhak Bakula 
ill in Hindi aIld not in English. 

SHRI INDRAJIT GUPl'A (Alipore): 
It ill probably a fortunate matter for 
the Government that the.Address of 
the President on the 12th February 
came too soon to have to make a 
motion of the constitutional crlSlll 

which hall come abou.t in West Ben-
gal so that they need not have to deal 
with thill uncomfortable subject ex-
cept for making this platitudinous 
appeal which had been referred to by 
earlier speakers about the Central 
Government's desire to work in har-
mony with State Govermnents irres-
pective of party aftUiations and they 
have not had to express themse1VE'S 
concretely or speciflcally on the crillill 
w'bich has overtaken them in Bengal. 
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The essence of this deadlock does 
not consist only in the fact that the 
State legislature or the Assembly had 
been adjourned sine die nor that the 
Governor was not able to deliver his 
Address to the joint sessiOn of the 
two Houses and that the Address is 
not 'being taken as read: That is the 
ruling of the Speaker. The essence of 
the deadlock is the fact that the Min-
istry which is in power in west Ben-
gal today is manifestly and demons-
trably a ministry which has lost its 
majority and yet continues in power. 
Yesterday's happenings in the Assem-
bly have made it quite clear and I 
shall quote from Statesman which is 
not a paper which supports the United 
Front: 

"The effective membership of 
the Assembly, excluding the 
Speaker, is now 2'19 and the mi-
nimum number for a majority, 
therefore, is 140. To the 133 mem-
bers belonging to the Treasury 
Benches who signed the re"gister-

Yeterday-they were present-

''must 'be added one Congress 
and one PDF MLA who were ab-
sent beCause of illoess." 

That makes 135. This is the total, 
and they could not muster any more 
than 135 people, where 140 are re-
quired to have a bare majority. 

AN HON. MEMBER: On the other 
side? 

SHRI INDRAJIT GUPl'A: On the 
other side, there are the people who 
have decided they are quite adept at 
this because they are paying you 
back in your own coin-to resign 
from the Congress or defect from the 
Congress PDF coslition, who have 
decided tQ stay away; they were not 
present. They could not be mustered; 
none of them could be mllBtered by 
the Ministry. Therefore, the essence 
of the deadlOck consists in this: that 
the legislature could not meet; it has 

been adjourned sine die. The Gover-
nor could 1I10t deliver his address. The 
Ministry which remains in power has 
lost its majority in West Bengal. 

I would also like to draw your at-
tention to this fact: is it a normal cir-
cumstance that articles 19(1) (a) and 
(b) of the Constitution have been 
competely suppressed_ntirely SUP-

pressed, I would say-since the day 
that this ministry has assumed ofIlce 
or has been put in office by the Gov-
ernor? It is a very strange thing. 
There is no emergency. The emer-
gency has -been revoked. Article 
19(2) of the Constitution talks about 
the imPOSition of certain reasonable 
restrictions on the fundamental rights. 
I would raise this question before 
the House: whether it can be inter-
preted within the ambit of article 
19(2), that this P. C. Ghosh Minis-
try, since it was <pitchforked into 
power .by the leS Governor on the 
21st of November-up to this day that 
I am speaking here, 15th February, 
not for one single day, not for one 
single hour, not far DIlle single minute, 
has been able to rule without impo-
sing section 144 throughout the city 
of Calcutta and its suburbs. It means 
that the right to freedom of speech 
and expression and the right to as-
semble peaceably have been suppres-
sed. This is how the Government is 
carryin.g On there. Tberefore, we 
want to know what the Government 
of India proposes to do in this mat-
ter. All this argument which has been 
advocated in various quarters for tak-
ing recourse and actiOn under article 
356(1)(b) of the Constitution will 
leave the essence of the C'risis un-
touched. You can do anything you 
like; you can suspend the Assembly; 
you can take steps In this hon. House 
to change the rules of proceciul'e of 
that State Assembly; you can devise 
some method Of removing that re-
calcitrant Speaker who refusea to be 
cOwed down; but none of these mea-
sures will touch that illegal mlnlstry, 
that minority ministry, which has re-
mained in power there. I can assure 
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the Government and I can assure this 
House that so long as that ministry, 
that PDF -Congress coalition milliB-
try which rules with the help of bul-
lets and bQ'onets and section 144, 
which is ille&al, which does not com-
mand the majority, which is a mino-
rity government, is kept forcibly on 
the gaddi in West Bengal, there will 
be no peace. and the people of my 
State will not tolerate it, no matter 
how much blood flowS. Let it be made 
quite clear. 

From November 21st, to this day, 
the people are struggling continously. 
No amount of 'bullets, no amount of 
tear-gas, no amount of laW charge 
which have become the dally occur-
rences in West Bengal could cOW them 
down. In these last few days-l0 to 
12 days--already over 35,000 people 
nave courted arrest. Mr. Nijalingappa, 
speaking in Hyderafuad, in his presi-
dential address at the Congress ses-
SIOn, had the temerity to saY that 
this call for civil disobedience given 
by the United Front is not for civil 
disobedience, but it is !or an armed 
insurrection. (Interruption) I am quo-
'ting him; you can look it UP. Not a 
single act of violence has taken place. 
Peacefully, this violation of laW, civil 
disabedleoce Or satyagraha-whatever 
you like to call it-is going on every 
day. 35,000 people have courted 
lU"l'est: and nobody can say that the 
movement has not been peaceful. It IS 
a silent, massive protest of. the people 
of West Bengal; and if you compel 

them to resort to other means also, 
that might also take place despite our 
best intentiol18. This provocation, i.e. 
the presence of this illegal ministry, 

bas to be removed. Therefore, I lug-
gest to the Government not to yield 
to the temptation which they are in-
creasingly and vidbly displaying as 

'their lust for power and not to take 
recourse to artiCle 35GB, because that 
will be iIlteropreted only as yet ano-
ther means of keeping this ministrY 
'in power by hOok or crOok, a mInis-

1889 (SAKA) President's Addres II28 
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try which the people of West Ben-
gal are determined not to tolerate, 
does not matter what happens. 

I would like to know what .criteria 
and principles are the Govemors being 

. instructed to follow or they are fol-
lowing themselves. In the case of Har-
yana, where there was a ministry 

which could not be accused of bav-
ing lost its majority, the Governor 
dismissed the ministry on the ground 
that he was subjectively satisfied that 
the behaviour Of the legislators was 
improper and immoral That was 
enough in that case to dismiss the 
ministry, though it stilI had a majo-
rity. In West Bengal, in November, 
the Governor was subjectively satis-
fied. even without any vote in the 
Assembly, that Mr. Ajoy Mukerjee's 
ministry had lost its majority and 
therefore he dismissed it. Today in 
West Bengal, that same Governor. 
without resorting to the Assembly, 
is insisting on keeping the Ghosh mi-

nistry in power, .hich has manifestly 
lost its majority. What standards are 
being applied, I want to know. This 
crisis is the doing of this Central Con-
gress Government and these Gover-
nors, who are acting as their instru-
ments. 

In the meantime in between the 
two sessions of Parliament, the Bihar 
ministry has, been toppled by what 
has now become a very respectable 
method. I do not know what is going 
to be done about it. Personally my 
party will welcome the introduction 
of legislation here laying down that 
any legislator who defects, irrespec-
tive of the party, should be made to 
resign his seat and face the electo-
rate. BIlt nO such legislation is in the 
offing. In the meantime, it has become 
respectable. In Bihar, lakhs of rupees 
were spent-may be crores, I do not 
know-to bribe people and bring them 
over. 

Somebody who cannot be described 
lIS a communist, not anly that, but 
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somebody who voted against the UF 
ministry in Bihar and helped to dis-
lodge it, Mr. Binodhanand Jha. has 
made a public statement. He is a ve-
teran Congressman and I hope they 
have not disowned him yet. After the 
dislodging of the ministry, on Febru-
ary Jrd, in Palna he made the fol-
lowing statement: 

"Another rumour is ... 

AN HON. MEMBER: Only a ru-
mour. 

SHRI INDRA.TIT GUPI'A: But sub-
sequently if has proved to be correct. 

"Another rumour is that the de-
feated gentleman is coming to the 
Bihar Legislative Council by re-
petitiOn of the process of nomina-
tion. There may not be any ob-
j ection to seeking election, but 

coming through the backdOOr and 
subsequent seizure Of the reins of 
the Government would perhaps 
be a unique affair whiCh would 
make the cup of our shame full 

Congressmen, Pandit Jha 
said, need not feel helpless and 
remain silent spectators of the 
massacre of constitutional prin-
ciples. I implore the people of 
Bihar in general and Congress-
men in particular to be watch-
ful and alert and be prepared 
for all sacrifices for preserving 
the basis Of independence for 
which the country struggled for 
about a century." 

This is what happened in Bihar. 

After the Hyderabad session of the 
Congress, an that fig-leaf of demo-
cracy has been cvt aside. This gen-
tleman, whom they have elected as the 
flew Congress president and who 
continues to be the Chief Minister of 
his State-no harm in that, if they 
want it-made it clear at Hyderabad 
that all the earlier talk tha had g1)ne 
on after the elections, when it was 
not possible to say anything ellle. say-
i!lg "We do 110 mind; we respect the 

verdict Of the electorate. Even if nOD-
Congress ministries come, we will res-
pect them. Both Congress and non-
Congress ministries are equal in our 
eyes", etc., all that fig-leaf was thrown 
aside. For the first time perhaps in 
the history of the Indian National 
Congress, pre-independent and post-
independent, this was the only session 
which could not Il.nd time to pass a 
single resolutiOn either on the econo-
mic situatiOn in the colllltry or on tlle 
international situation. I do not think 
this is in keping with their tradition. 
Because they were So engrossed with 
one subject, which is made clear by 
Shri Nijalingappa, that these non-
Congress ministries must be driven 
out of office. they did not have time 
to discuss other things. That is what 
is stated by him in black and white. 
He has given a time limit to them 
that within one year they must com-
plete this sacred and holy task. 

16 hrs. 

SHRI K. N. TIW ARY (Bettiah) : 
Sir, it is very uncharitable to say like 
that. 

SHRI INDRAJIT GUPI'A: I am 
not yielding, I may tell my hon. 
friend, Shri Tiwary. This democracy 
of the ballot box about which so 
much is talked about is only to be 
respected sO long as and for so many 
years as it resulted in the Congress 
emerging victorious both at the Cen-
tre and in all the states. The moment 
the electorate start voting differently 
and something else start coming out 
of the ballot box that democracy is 
no longer to be tolerated. This is the 
meaning of Congress democracy of 
the ballot box. Therefore, you had no 
time to bother about that ten-point 
programme about whiCh you made-
such a hulla-'baloo for a few months 
here, the wonderfUl democracy ten-
point programme of eeonomic growth-
and development including nationaIl-
sation of banks. abolition of privY 
purses, thia, that aDd all sorts at-
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thines. You had no time to discuss 
that at Hyderabad. It would have 
been uncomfortable for the leadership 
too. Certain rank and file delegates 
of the Congress would have taken 
them to task about the implementa-
tion of that programme. 

There was no time to discuss the 
internati9nal situation, either Vietnam 
or the West Asia crisis where the 
closure of the Suez Canal is hitting 
us directly and our trade and com-
merce, shipping and other things are 
sultering. The only thing was, how 
to drive out these satanic non-Con-
gress governments. Therefore, all 
these things that are happening in 
Bengal today are nothing unexpected, 
not surprising. They follow logically 
from the line laid dOWn by the chief 
of the Indian National Congress. 

On this point, Sir, I do not wish to 
say anything more. The SPeaker may 
a little later inform US about his 
decision-I hQPe he will-whether we 
are to be the -beneficiaries of any 8ta-
temeotby the Home Minister or whe-
ther the adjournment motion will be 
allowed Or not. Certainly we wish to 
discuss this .matter threadbare and 
censure the Central Government and 
the Governor of West Bengal for 
what he is doing. 

As far as this Address is concerned 
which has been put into the mouth of 
the respected Rashtrapathi, what do 
we find in it? There is no mention 
here, though much has been mention-
ed recently in discussions in this 
House, about police action and police 
inaction in certain cases. I only want 
to make one thing clear that there 
is a visible pattern emerging as to 
those instances iJ1 which police can 
be accused Of inaction, of standing by 
as silent spectators, and of those cases 
in which nobody can complain that 
the poliCe has been inactive but has 
been very enel'getic. Mr. Nljallngappa 
would be the 1IrBt man to shout to 
heavens about Naxalbari gheraos and 
all soris of things, but 10 his own 

capital city of Bangalore in Mysore 
State of which he is the Chief Minis-
ter, when for two whole daYs the po.-
llce committed indescribable barbari-
ties and brutalities against students, 
then we did not find lilly protest being 
made by any'body. Sir, you know 
what happened. You come lrom my 
State. You know what happened the 
othP.r day in Piyare Mohan College in 
Uttarpara. You know how the police 
went into tile precincts Of that college 
aDd the way they carried out atro-
cities on stUdents and teachers. Peo-
ple who bave gone there weeks after 
the incidents could see for themselves 
blood marks still on the staircase, 
wallB, desks, benches and tables. You 
have seen even this ironic thing in 
Durgapur recently when some diB-· 
turbanoes took place, when the so-
called Labour Minister Of this illegal 
ministry of Dr. P. C. Ghosh went 
there the police clW"le(l out certain 
repressive measures agaInSt the work-
ers. They were so zealous, so over-
enthusiastic that two Ofticers of the 
Durgapur steel plant" sItting in their· 
houses were beaten up mercilessly 
by the pOlice. The pollee entered their 
houses, drove them aut IIlld beat them 
up. Later on they apologised when 
they found out the truth. 

This is the kind of thing that ;8 
going on. Nobody can accuse the 
police of being inactive when it is 
a question of suppressing students or 
workers or other democratic demons-
trations or manifestations. But where 
do we find the police inactive? It is 
when the Shiv Sena attacks the office 
of the Girni Kamgar Union in Bom-
bay. All this time the Shiv Sena was 
talking of championing the cause of 
the Mahar'aShtrian people as against 
the non-Maharashtrians but when the 
attack was made it was not made 
against o ~ a ara r a  The real 
purpose of this fascist or~a o  is 
very clear. It is to destroy the or-
ganised trade union and wOrldng class 
movement. The attack was not made 
on o a ara r a ~  it ~ made 
on the headquarters of the oldest and 
one of the most militant trade unions· 
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...of this country of the Bombay textile 
workers. For 1l hours these people 
who had come in trucks equipped 
with petrol and everything, burnt that 
building, destrOYed the furniture, 
looted it, threw it out on the ree ~ 

and the newspapers all said that the 
police was standing by and watching. 
In that case there was no police 
.action. 

SHRI S. R. DAMANI (Sholapur): 
The hon. Member will also say ... 

SHRI INDRAJIT GUPI'A: I tim 
not yielding to you ...... (Interrup-
tion) In the Assam riots, you know, 
what happened? Enough has been 
1!aid about this but, of course, no 
action is to be taken against Shri 
Chaliha because he is a Congress 
Chief Minister. We tire not told any-
thing about the police action just near 
Delhi in Meerut where communal or-
gies have taken place, where innocent 
Muslims have been killed, becau!e 
certain demonstrations took place on 
the occasion of Sheikh Abdullah's 
visit ... (Interruption). I know, I 
am provoking you deliberately; I 
want you to get up and shout. You 
shout more because it is hurting you. 
These o e ~ Muslims have been 
butchered in Meerut. Why is a de-
cent burial being given to the whole 
incident? Beginning with that hated 
incident last time in Ranchi up to 
now, we have not discussed here 
. threadbare as to whtat is the role of 
. the police. 

SHRI BAL RAJ MADHOK (South 
·Delhi): You support a judicial in-
quiry. 

sHRI INDRAJIT GUPTA: Yes; in 
Meerut have an inquiry and you will 
find out what the police was doing. 

You know it as well as I do what 
recently had t!aken place in West 
. Bengal, in Belgharla, the industrial 
11lburb of Calcutta. A well known 
protesslOllal ganpter-I Deed not 
:.mezrtIon hfs ~ was put In 

jail during the United Front Minis-
try was released by the P. C. Ghosh 
Ministry. You know very well that 
in Belgharia. everybody was shock-
ed to find how he came out of jail 
and launched an attack on the com-
mon, ordinary people of Belgharla 
with sten guns, bombs and every-
thing, killing people, shopkeepers, 
byst'Bnders and passers-by. Where 
was the police? But no mention has 
been made of all this. All the tears 
have been shed fOr Naxalbari, gherao 
and all that. 

MR. CHAIRMAN: But the Chief 
Minister himself came out with a 
statement that he will put down 
Belgharia rowdyism by whatever 
measures possible. 

SHRI INDRAJIT GUPTA: The 
statement was there, no doubt. What 
I was saying was that 'a very clear 
pattern is emerging quite visibly in 
this that organiSed gangster attacks 
are made either against trade unions 
or against ordinary law-abiding citi-
zens or against minorities and there 
the police is inactive, but the poiice 
is very active when it is 'a question 
of suppressing democratic movements 
of students or workers. That is how, 
we have seen, law and order is main-
tained in the country. Naturally, 
there is no mention of these pro-
blems in the President's Address ex-
cept putting the blame on ~ people 
for causing disorders. 

As far as economic m'atters are 
concerned, it is not possible for me 
in this short time to go into details. 
But what is :the picture that is paint-
ed here? It is that we have turned 
the corner; there is some sunshine 
story; the clouds are l.\fting up and 
that everything is going to be hunky-
dory. But here are the hard facts. 
The 1968-69 wonderful annual plan. 
which is described now as a mainten-
ance plan-the 1968-69 plan is a 
malntellance plan; that means, lust 
to maintain \18 where we are, not to 
advance but to service, to provide 
lpare parts and components to keep 
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going what we have got-even that 
maintenance plan at current prices 
has been reduced by a 10 per cent 
cut in outlay because there are no 
resources. This crisis in resourCl'S, 
which is facing the Government and 
the whole ountry as a matter of fact, 
is the basic question which is com-
pletely neglected here. That is why 
even members of the Congress had 
demanded thllt measures should be 
taken to nationalise banking and ge-
neral insurance. It was for the sake 
of mobilising the resources to be used 
fOr plan development. They have 
given up the whole thing. Some Sl)-
cial control or something is going 
to be introduced. I see a Banking 
Laws (Amendment) Bill which h3s 
been introduced. In that there is 
no question of breaking the sort of 
monopolistic grip on the banks of 
the big private bankers. All that is 
smugg'ed there through the back-
door is the new section 36A(d) by 
which you are trying to suppress the 
normal trade union activities nnd 
demonstrations by the banking com-
panies' employees. The result is 
gOing to be anotber crisis. On the 
28th February, against this vicious 
provi!i.on of the Bill. the entire bank-
ing employees allover the country 
are going on strike->all your banks 
will be closed. This is a kind of way 
you want to mobilise your resources. 

There are some nice t'hings said 
here about employment, new opportu-
nities for increasing employment, and 
yet we have had the discussion, this 
morning, about the tragic plight of 
our engineers, and other techniC'al. 
peTSOnnel. We cannot provide them 
the jobs. In fact, they are being 1'f!-
trenched from the places where they 
are already there. New graduates 
and diploma-holders are wandering in 
the streets, courting urests outside 
the Parliament House, to draw the 
attention of the Government to their 
horrible plight. 

The pace of automation, the intro-
duction of automation with electrical 
computer devices, In the last 10 weeks 
or 80 has been stepped up and in-
tensified with the Government of 

India leading it. Everywhere, in 
public sector and private sector en-
terprises, these electric machines and 
all types of calulating maChines of 
a new type haVe been introduced car-
rying out automation of clerical jobs 
on a huge-scale which will lead to 
thousands of people, eventually. being 
unemployed. It is no use giving us 
an assurance that no existing emplo-
yees will be retrenched. I have read 
quite a lot of liternture from America 
and other countries of the West wbere 
they have introduced automation. 
Everyone of those  authors, including 
the President of the I.B.M. Co whose 
machines you are taking, has said 
quite clearly: let us mince no matters 
about it; the object is to reduce 
l'abour and to see that the work of 
man is done by machines. It is qUIte 
clear. They have entered into a ~o

laboration project with this American 
company at Bangalore, with B.E.L.L., 
to manufacture these JI1achines which 
are man-eating machines. Then, they-
talk of increasing man-power oppor-
tunities. It is a contradiction in terms. 

Finally. I would say that Illthough 
the Proclamation of Emergency has 
been revoked, the gap which exists 
in their armoury, because of that, has 
already been filled up. The Preven-
tive Detention Act is already there. 
Under that, even now, 8 M.L.As of 
the Bengal Assembly are in jail, held 
in detention without trial. Then. 
during the last session, the Unlawful 
Activities Bill was passed When 
there was a unanimous oppositIOn 
from this side of the House  because 
it gives them Drnconian powers to 
suppress any organisation they have 
in view. There is another Bill. the 
Central Industrial Security Force Bill 
which is, at the moment. before the 
Joint Committee of both the Houses 
of Parliament. All these meesul'P.S 
whiCh were not considered necessary 
at the time when the Emergency was 
enforced from 1982 to 1967 tare now 
brought before the country and the 
Parliament as being essential today 
for carrying on the Govenunent. The 
whole essence of the matter is that 
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this GQvernment is now completely 
isolated, inereasingly isolated, from 
the common people. They have be-
come the handnraid of only big em-
ployers and big monopolists like Birla 
who, I am told, provided bI'and new 
Ambassador cars from the local work· 
shop at Hyderabad for the Congress 
session which are now being return-
ed to the show-rooms to be sold as 
Immd new to the customers. All the 
Ambassador cars were put at the 
disposal of the Congress se6Sion. 
These are the gentlemen they are 
serving and, therefore, their interests 
are coming in conflict with the inte-
rests of the common people and the 
manifestation of that is bursting out 
in very unfortunate forms ~ over 
the country. This matter cannot be 
solved this way and it cannot be 
solved as it is being attempted to be 
done by in1licting on the long suffer-
ing people of Bengal a descredited, 
bankrupt and minority Ministry. 

We totally, therefore, oppose the 
ideas 'anti sentiments which are ex-
pressed I the President's Address 
and that is why, I gay in conclusion, 
much against our wish and our m-
clination, we were forced to register 
our protest the other day by dissociat-
ing ourselves from that :function 
which was addressed by the Rashtra-
patio 

SHRI CHINTAMANI PANlGRAHI 
(Bhubaneswar): It is a good thing 
that the President in his Address bas 
directed our attention to the various 
crucial issues that confront the coun-
try today 'and he has raised theee is. 
sues from Party level to national 
level. 

By way of a critical self-analysis, 
may I be permitted to ask this ques-
tion: are we not always sitting on 
the fence so far as all the burning 
issues, whether national or interna-
tional, are concerned? Does it fit to 
our great anti-imperialist traditions 
and the great socialist traditions of 
Pandit Nehru 'aDd Shastri-ii? Can we 
not take any determined step in solv-

ing the prob_ems that are raising lJul1r 
ugly heads today? Do we worlt as. 
l1etermmed people to overcome all 
tnese national Ilifficulties? U a small 
Dut brave and determined nation liJte 
Vietnam can bring the two mlghly 
lDlperiiilist powers one after the 
otner to knees within a decade and 
go on rebuilding the country, why 
can't we, a big natioo with great tra-
fllUons, turn the corner and marc!).. 
anead; why can't We face the forces 
of reactian, both national and inter-
national, and the forces of feudalism. 
which have raised their ugly heads 
in the country today after the Fourth 
General ElectiCl'.Wl? I feel that this. 
~ lDOD6ter of fascism, which is 
growing in tbe country, which is. 
growing witb the combined strength 
of the feudal forces of reaction, can 
be met unitedly. Therefore, I admire 
Shri Vajpayee's speech yesterday. He 
has brouht some new light and he has 
said that planning should not be 
condemned as such. The implemen-
tation of plannig may be wrong, may 
be defective, but during the last 21} 
years tbe progress tbat we have 
imide' is because of the planned' way 
of development; it was because of 
that that we have been able to march 
ahead. We may be belonging to diffe-
rent political persuasions, but we shall 
be doing injustice to ourselves if we 
do not admit that the post-election 
period has remained, to all purposes, 
a period of all-round neeative app-
roaches. Taking advantage of such /I 
negative and uncertain atmosphere in 
tbe country, all kinds of divisive 
forces, forces of coWlter-revolution. 
agents of national and international 
forces of reaction, which were lying 
dormant all these years, have gained' 
strength and have raised their ugly 
heads in SUch a big way. At every 
step, they are striking at the rootlr 
of national integrity, solidarity, sove-
reignty, socialist construction :.me! 
planning, democr&Cy, secularism and 
the policy of non-alignment, for the 
implementation of which we have 
pledged ourselvel. We can grapple 
with 1Ilis riling monater of reactiOD 
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.and fascism only unitedly with ail 

progressive foroes combining to 

whichever party they may belong. 

I WIIS just listening to Mr. Ranga's 

.eloquent reference to Vietnam. When 

I listened to his speech, I thought 

that he was more American in his 

,approach than the Americans at home 

on this crucial question. I would like 
to draw his attention to some of the 

observations made by Mr. Arthur 

Schlesinger, the famous American 

writer, in his book "Vietnam and 

American Democracy"; 

"The war in Vietnam. began as 

a struggle for the soul of Viet-

nam. Will it end as a struggle for 

the soul of America? 

"As for the Asian peoples, we 

lire SUPposed to be saving, no in-

dependent Asian State-not Ja-

pan, India, Pakistan. Burma, 

Malaysia, Indonesia-is giving us 

even token support. 

"How have we nranaged to im-

prison ourselves in this series of 

dilemmas? One reason is the 

illusion of American omnipotence 

and the illusion of .AmeTican 

omniscience. " 

[MR. DEPUTY-SPEAKER in the Chair.] 

'This is what the sensible people in 

,America are thinking on this Viet 

Nam con1lict. So, what do we find 

,fa Viet Nam? We find thoat a small 

but brave and determined people aloe 

fighting the mightiest power on earth, 
,and they are fighting against aggres-

sion, and they are unconquerable and 

Immortal. Viet Nero todIIIy is the 

-symbol of resistance against wanton 

'foreign aggression. So, what is wrl)llg 

'With the policy of the GOVernment of 

India if they ask for an unconditional 

-stoppage 01 bombing of North Viet 

'Nam so 1hat the forces which are 

gnlppllng with each other in this 

-deadly eonftJct In Viet Nam should 

1um from the battle field to the 

conference table? I am sorry to lind 

that once of my hon. friends on the 
~~  Benches was trying tu 

cnticJ.Se the Viet Nam policy of the 

Government. I cannot understand 

o~ he could come to this conc!usion. 
It IS most reassuring to find that the 

President has declared once 'again in 

unmistakable terms that: we shall 

continue to espouse the cause of in-

dePendence and the liberatiOn strug-

gles of people Who are Iftill groaninf 
under colOnial suppression. This is 

the correct poliey which we have !.Jl-

10w8d for the last 20 years, in fact, 

I should say, for the last 80 year., 

and this was the poliey which had 

inspired us to send Dr. Kotnis to 

China. This was the poliey Which 

had inspired US to send our men to 

fight the Fascist forces in Spain 

when the peop!e there were engaged 

in the Spanish civil war. Therefore 

the President has echoed the ee ~ 

of our countrymen, which they have 

cherished for so long under the lea-

dership of Mahatma Gandhi, Nehru, 

Shastri and, other great readers of 

our country. 

I would again refer to Shri R'anga's 

remarks about the retrenchment of 

teachers in Andhra Pradesh. Mos' 

humbly I may draw his attention to 

the fact that 18,000 schOOl mothlll's' 

services have been terminated or are 

being terminated in Orissa. 20.000 

families engaged in khadi spinning 

and weaving have been throWn out 

of employment because aU the khBdi 

centres have been closed. Overseers 

today are now on a hu:n,ger strike, and 

some of them will die in five or six 

days. Engineers 8lld overseers are 

without any job because no develop-
ment work is being undertaken. 

Most unfortunately, in place of 

these khadi centres, whllt do we find? 

We find licensed wine shops in their 

place. About 300 have been opened 

in my State. It would have been better 

for the UNCTAD conference to shift 

to Bhubhaneshwar; here, wine is 

not avaIlable for them, but there they 

could swim and dive in wine because 
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300 licensed shops have been opened 
even in villages. 

I may again refer to the question 
of planning. I am really soI"Il' that 
some of Our people are very much 
obsessed with the political struggl(> 
that is going on in different parts of 
the country, especially in Bengal, and, 
therefore, they manage to forget the 
most important economic issues which 
lire before us to day. 

For instance, India's external debt 
was Rs. 32 crores in 1951. Today, the 
outstanding external loan liabilities of 
the Government will e!)me tQ about 
Rs. 5489 crores by 1968, excluding 
PL-480 assistance. PL-480 assistance 
which WIIs Rs. 1564 crores in March, 
1966 has increased far more in 1968. 
and PL-480 rupee deposits come to 
more than a third of India's money 
supply to the publiC, i.e., Rs. 4,530 
crores. These are the most important 
and crucial economic iSSues now be-
fore us. Again, foreign industrial and 
commerci'al investments in India were 
only Rs. 439 crores in 1938-39, but 
today British capital investment alonp. 
exceeds Rs. 700 crores. It has been 
admitted even by the creditor coun-
tries that foreign aid to India has 
crippled the economic growth of this 
country. Now we are approachin.1! 
them so that we will be relieved of 
the debt servicing payments so that at 
least we can save our economy. 

What is this debt servicing pay-
ment? It is a staggering figure. We 
are going to pay Rs. 2285 crores by 
1971-72 by way of external debt ser-
vicing chall'ges. From 1966-67 to 1971-
72, if we wOll""k out the figure, it comes 
to nearly Rs. 500 crores per year. 
Between 1961-62 'lind 1965-66, the ex-
ternal trade deficit came to Rs. 2253 
crores. So this 'situation is really 

grave. 

The question arises: how can we 
overcome this difficulty? May I say 
that under the pressure of all the 
forces against planning, the Govern-
ment have been compelled to declare 
a plan holiday as a result of which 

yOU find more and more retrence-
mlmt, more and more of unemploy-
~e  and the crisis will go on deepen-
Ing, ~ e we are trying to cure 
t?e disease by taking recourse to a 
different medicine? It requires bold 
determination to go ahead. Had 
NeiH'u been alive today he would 
not have agreed to a plan holiday. 
He would have said: whatever the 
difficulties, we shall surmount them' 
~e ~  go ahead even with o g~ 
if capital is not available, we shall 
go ahead with human hands of the 
50 crores of our people. Let Us go 
ahe'ad, dig the earth and turn the 
tables on OUr difficulties and succeed. 

Is this ccmfidence there in the coun-
try today? Is that confidence evident 
in any of the parties in the country? 
It is not. 

Therefore, this is a national ques-
tion. We must be prepared lo tackle 
this problem in a non-partiS\an way. 
Let us take into consideration the 
entire problem in its real perspective. 
In this context, we cannot give up 
planning. As I have said before, it 
is very difficult for us to retrace our 
steps because we Me committed to 
our people; we have promised to 
the people of India the minimum 
necessities: like housing, clothing, 
education, health, food and employ-
ment. These must be provided to 
the people of India within cOming 
few years. 

Therefore, when we demand the 
nationalisation of banks, when we 
insist on the implementation of the 
to-point programme, what does it 
mean? It means 1lhat we want th'at 
India should go ahead in its path 
of planning so that in three, four or 
five years, whatever national resour-
ces are available at our command 
could be utilised in such a manner 
that we can forge ahead, SO that the 
capitalist forces will not be able to 
scuttle whatever planning we under-
take. Therefore, there is no way out. 
We shall have to go aihead. 
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In this colllleCtiOD, I merely wan t 
to draw attention to what the Prime 
Minister has sWd recently. In the 
last 15 years, we have achieved a lot. 
India has almost doubled her agri-
cultural production. We have creat-
ed 30 million jobs. We have put 45 
million more children in schools. The 
lYase in heavy industry has been estab-
lished. Our achievements are many 
and our failures are also equally 
large. In this context, this is what 
our Prime Minister has said: 

"But we cannot even take time 
off to think of this as an achieve-
ment. We must go on with our 
work, for what is unfinished is so 
much larger than Wlhat is done", 

Therefore, the unfinished revolution 
has to be finished. It cannot wait tor 
any time because new forces are rais-
ing their heads in the international 
sphere lind are moving. It is having 
its action and reaction in OUr country 
also. So it is time we took stock of 
our pOl<i tion, overcame our difficulties. 
We have to forge all the forces of 
socialism and progress into united 
action. We have to mobilise all those 
who believe in democratic socialism 
lind progress, I hope with further 
unity we can go ahead and in this 
way solve some of the basic issues 
which are facing our country today. 

May I mention again that Orissa is 
now foacing acute drought and nine 
districts are facing famine conditions, 
and in the constituency to which I 
belong, in DospaUa. Genia, Nuagan, 
Mahipur, Khurda, Bolagarh, Begunill, 
Ranpur, Banpur, etc.. there is acute 
scarcity of drinking water. Even 
wage-earners are starving, lind there 
will be starvation deaths soon. There-
fore, through you I call the attention 
of the Government, 90 that, in con-
SUltation with the Health Ministry, 
they might take up rural water sup-
ply schemes in these drought affect-
ed areas and execulle minor irrigatlOlll 
schemes in hundreds, 80 that there 
can be a lasting solution to this 
drought problem in my State, 

~r l:pI'o ~o aim) (TIT) : 
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"Important national problems 
must be placed above party poli-
tics. Government will be ready 
to sit with Leaders of all Parties 
and take counsel with them on 
major issues of interest and im-
portance to the Jllation," 
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SHRI CHENGALRAYA NAIDU 
(Chlttoor): In supporting the Mo-
tion of Thanks for the President's 
Address, lwauld like to bring the 
following few facts before the House. 

The President has not mentioned 
in his Address anything about recti-
fying the defects and disparitles after 
the Language Bill has been passed. 
Especially, the students are feeling 
very much and they are disturbed. 
For 40 or 45 days, the colleges wer& 
closed in the South. In Andhra Pra-
desh, the Venkateswara University 
and the .Andhra University were 
closed; high schools and col-
leges were-closed; even elementary 
schools were closed in some places. 
Only from yesterday's paper I :lind 
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that they have called off the strike 
temporarily hoping that the Govern-
ment would rectify the defects in 
the Language Bill For the last 20 
years, since the Constituent Assem-
bly adopted Hindi as the official lan-
guage, in the South in all the States 
Hindi was made compulsory and in 
every college and high school, chil-
dren were taught HindI. 

There was no complaint then. But 
all of a sudden they wanted to dis-
card English and do business only in 
Hindi; it was then that the trouble 
started. Pandit Nehru and Shri Lal 
Bahadur Shastri had given some as-
surances. When the people wanted 
the assurances to be implemented 
through an Act, a Bill was brought 
forward before us. The Bill in its 
original form was very good and 
there was no complaint and it sought 
only to implement the assurances of 
Pandit Nehru and Shri Lal Bahadur 
Shastri, but unfortunately due to 
some fanatics in our party or in other 
parties, some amendments were in-
troduced and a resolution was also 
passed. Instead of an assurance be-
ing given to the non-Hindi-speaking 
people, the Hindi-speaking people 
were given an assurance that Hindi 
would be introduced as the official 
language vehemently. This created 
ill-feelings in the south. 

So, after the passing of that Bill, 
there was a lot of trouble in the 
south. Demonstrations were there, 
and a lot of railway property was 
damaged. All these things happened 
because the people wanted to show 
their protest to the Central Govern-
ment and they fOUnd this as the only 
way open to them, beo:ause they did 
not find any other way. Government 
could have made a statement there-
after that they would rectify the de-
fects in the Language Bill. The 
Members of Parliament who were 
responsible for bringing to the notice 
-of Government the defects in the Bill 
or the feelings of the people in the 
south failed to bring them to the 
~ e of Government, and so the 

people have reacted vehemently, and 
they' have even damaged ra.ilway 
property. But I do not approve of 
their having behaved in this manner 
and damaged our national property_ 
But that was the only way open to-
the people to demonstrate their feel-
ings or to show their resentment to. 
the Central Government. 

For the last twenty years, Englisb-
was there and Hindi was there and 
there was no trouble in the country. 
But now Government want to intro-
duce Hindi only, and in the services. 
they want to give special concessions. 
to the Hindi-speaking people in ap-
pointments. For recruitment to the 
Union services, the Hindi-speaking 
people have to answer only in Hindi 
papers for a total of 1450 marks. But 
the southerners have to answer in 
the regional language for 1000 marks 
WId for 350 marks or so they have-
to answer either in English or in 
Hindi, both of which GTe foreign to 
them. They cannot answer in these 
languages as well as they could in 
their own mother-tongue and hence 
they are at a disadvantage. The trou-
ble started when there was advan-
tage for the Hindi-speaking people 
and there was at the sarr>e time dis-
advantage for the non-Hindi speak-
ing people. 

Even now, Government have not 
thought of rectifying the defects and 
removing them from the Act. I would 
appeal to Government to rectify at 
least now the defects in the Act and" 
see that the southerners or the non-
Hindi-speaking people are satisfied 
and they are not placed at a disad-
vantageous position as compared with 
the non-ffindi-speaking people. 

SHRI S. M. BANERJEE (Kanpur): 
Why' did he vote for it then? 

SHRI CHENGALRAYA NAIDU: 
They had not taken vote on iti if they 
had taken votes, I would have defi-
nitely voted .,ainst the Bllli due to. 
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the DMK's walk-out and their not 
having pressed it to a vote, this has 
happened. 

In the south" we have to learn 
three languages, English, Hindi and 
our regional language. In the norlh, 
the people will learn hereafter onlY 
one language. Till now they have 
been learning only Hindi and English, 
but. hereafter they will learn onlY 
Hindi. 

They say that they will also learn 
three languages. But what are those 
languages? Hindi, Hindi and Hindus-
tani. If it is like that, how can the 
southerners cooperate With tne other&? 
All these 200 years, we were under 
British imperialism, on account of 
which we had to learn English. Now 
the Hindi people want to have their 
imperialism on us. The southerners 
are not happy over this prospect and 
are resorting to violence. 

There is only one way to solve this 
problem. Nobody should impose any 
language on anybody. We are not to 
impose English on the Hindi-speak-
ing people. Let them learn English 
if they want to go for appointments. 
In the south, let them learn the re-
gional language and English. Those 
who want to go for service in nor-
thern India, for securing jobs in the 
Central services, let them take Hindi 
as an optional language. Even in the 
north, the Hindi people can have 
English as an optional language. 

Why do you force people to learn 
Hindi? I do not want to force peo-
ple to learn any language. If there 
are a thousand pupils in a college, 
'3ll Of them are not going to be clerks 
in the Central Government. Most of 
them gO to college to acquire know-
ledge and take to business or any other 
profession. OnlY a few will seek 
appointment in the services. Why 
should all be forced to learn Hindi? 
Let the 10 per cent or so who want to 
go in for service in the Centre learn 
mncfl as an optional subject. This is 

the only solution to the problem. Let. 
the Hindi speaking people be given. 
the option to learn only Hindi and 
have Engiish as an optional subject. 
if they want to go for government 
service. In the south, let them learn, 
the regional langUage, and if theY' 
want, let them learn Eng1ish. Those' 
who want to go in for central service 
can take Hindi as an optional subject. 
Nobody need force anybody 1.0 learn 
any particular language. In this coUn-· 
try, everybody has the freedom to, 
learn, freedom of expression and no-
body can force anybody to learn 
Hindi. This is how I would request 
Government to solve this' problem: 
make Hindi and English optional 
subjects in the south 'and north. 

Coming to the other matters dealt 
with in the Address, the President 
has not mentioned about  eradicating. 
famine in the country. We are ex-
periencing famine conditions in Bihar 
and Andhra. In RayalasC"..ma, the 
part of the country from where I 
come, only in one year out of five 
we have enough rains. Once in five 
years our tanks get filled. For the 
other -four years, we have to suffer 
and in those years famine and drought 
stalk the land. Scarcity conditions 
prevail throughout and whichever 
Chief Minister is able to canvass with 
the Centre and is able to make a 
show of force could get some money. 
In Andhra, we are suffering for the 
last five years due to drought and 
scarcity conditions. Drinking water is 
supplied in lorries. There are no· 
wells in many villages. Even in the 
face of such difIIcult conditions, the 
Central Government have not come 
to the aid of the State Government. 
The State Government was nllt able· 
to start even relief works in the af-
fected areas. 

I would request the Government 
that at least now without showing 
Bny discrimination or disparity or 
favouritism, they should help the 
State. Where there are scarcity con-
ditions prevailing, the Central Gove-
rnment should come to the rescue of" 
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the State Government.Th.e Central 
Government' has to ··i8.ke permanent 
-:Steps to era~ a e a ~  They will 
have oltlY-to . extend the supply of 
-electriCity a Htlle bit to the villages 
for agricultural PurPoses and improve 
minor irrigation, so that even when 
there is a little water, even when 
Ulere is scarcity and drought concll-
tions, we can 'pump out some water 
hom the wells and grow some food. 
If electricity is extended to these 
scarchr areas, we 'can permanently 
eradicate famine at least to a small 
extent I request the Government to 
take immediate steps to assist the 
State Governments to eradicate fa-
mine permanenUy. 

SHRI AMIYANATH BOSE (Aram-
bagh); Within the short time at my 
disposal, I propose, with your permi-
ssion; to deal With two aspects of the 
Pl-esident's Address. The first is the . 
aspect of our foreign policy and the 
_seCond is our defence policy. 

Before I proceed further, I might 
say that the President's Address Jays 
down a most unrealistic foreign 
policy. 9ne is tempted to day that the 
Government has, in hct, no positive 
foreign policy. The words in the Pre-
.sident's Address, "steadfast pursuit of 
peace, international understanding 
.and co-operation", remind me of the 
speeches of Mr. Neville Chamberlain 
during the years before tpelast ~r  

war. We were students, OUT Prune 
:Minister was a student with us in 
England in those days, she ought to 
remember. those speeches of Mr. Ne-
ville Chauiberlain, when he said, "1 
have brought peace o~ our genera-
tion." He waved a piece 01_ paper and 
his umbrella when he returned frOm 
Brechtesgarden, and offered peace to 
the world. 

:;iHJ/.I.J. B. ~ ALANI (Guna); 
She . does not' cartY all' umb],"ella. 

SHRI AMIYANATH BOSE: ~ e 
-nu,&ht. . 

s:p.r ~  ~  (Mon-
ghyr); She carries a mink o~  

SHRI AMlYANATH BOSE: She is 
charming enough to carry a mink 
_coat. -. 

There was one man who warned 
England against the foreigil policy of 
that country, and' that one man was 
Mr. Winston Churchill. He warned 
England against the dangers of a 
world war. He warned England 
against the dangers of German :nili-
taiism. He warned England to pre-
pare tor a situation in which England 
found herself within two years after 
that historic speech of Winston Chur-
chill in Parliament. 

1'1.24 Jus. 

[SHRI C. K, BHATTACHARYA in the 
Chair] 

I am a very small man, but I pro-
pose to utter a few words of warning 
to this august House. 

The defence policy as explained in 
the . Address is also, in my submis-
sion, 'not adequate to ensure the de-
fence of India. Firstly, we must as-
sume anun-compromising stand re-
garding Pakistan and China; and we 
must work for the re-conquest of na-
tional territories lost tot'he invaders. 
It must be made clear, clear beyond 
any reasonable doubt, that the acces-
sion of Kashmir is abSOlute and 1inal, 
and I want to underline the word ab-
solute. I have seen some resolutions 
of certain partieS urging that special 
status should be given to Kashmir 
or that 'greater autonomy should be 
given to Krihmir. These idcas must 
bebrouglit to an end now. We must 
not" eIlterinto 'any discussion on 
Kashmir With any country. I have 
thOught over this matter deeply. We 
must once and for all delntemationa-
:lise the KasIunlr iSSue 'and thilIk, and 
. 'ad about' it' onlY-'m temis of our 
hlltiorial interests. They lire in the 
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first place of military and str ategic 
nature. Anyone who knows his· 
tbry knows thlit India cannot be de-
1ended from foreign aggression untess 
she controls the high bills of Kash-
mir. For more than century, the Bri-
tish in India based their military stra-
tegy for the defence of India on the 
area which had come to be known as 
;the North-West Frontier Province and 
they militarised that area against 
tremendous public opinion and peo-
ple'S struggle in which our esteemed 
friend Acharya Kripalani took his 
part. But they did it because the Bri-
tish knew that India's protection 
against invasion lay in a strong mili-
tary barrier in the North-West. Look 
at the geography of our country. Be-
~a e of India's partition, India's 
North-West Frontier has shifted to 
Kashmir. Lose Kashmir and you lose 
India Therefore, it is time that we 
de·intemationalise the issue of Kash-
mir and think and talk about it only 
in terms of our national interests. 
Let me romind you of the statement 
of Stalin when Soviet Union attack-
ed Finland. Stalin was asked by 
American journalists: why have you 
gone to war with Finland? Stalin's 
Mswer was clear: in the interesr of 
the security O!f Leningrad. Why is it 
that we do not say that the problem 
of Kashmir is primarily a military 
and stratErgic problem and the secu-
rity of Kashmir is the security of 
India'? Why do we make pious spee-
ches only to fool the pubUc. The peo-
ple are not taken in by that. 

It is also very unfortunate that so 
much fuss was made about Sheikh 
Abdullah. It is uirlortunate that im-
portant leaders of pubUc opinion and 
even the All India Radio ! am sorry 
to say thi;s and I had told our Infor-
mation Minister about it-.made a fuss 
about Sheikh Abdullah which they 
I'Ihould neTer have' done. So has done 
a very important section of the Indian 
Press. They have done a n3tional dis-
service by playing· UP SheW! Abdul-
lah. whose loyallty to India Is not be-
yond doubt. 

We must extend 0\1I" support and 
sympathy to PilkhtOonistan and the 
brave' warrior of Indian freedom Bad-
shah Khan; we mUst extend our sup-
pOrt and sympathy to the people of 
East Bengal who are today groaning 
under oppression and injustice .. 

Our policy of non-alignment has 
become out of date. By the narrow-
ing of the gap between th!! two super 
powers, A er~ a and the Soviet 
Union, India's national interests are 
no longer served by this policy; ra-
ther this policy has isolated us from 
our potential friends and made us the 
subject of easy target of our enemies. 
In view of the multipolarization of 
power structure in the world, owing 
to the existence of five nu(!lear 
powers instead of two, it is urgently 
necessary that India should adopt the 
policy of pacts and alliances in order 
to defend her national interests. And 
for this reason I call uPon the Gov-
ernment to adopt a purposive dip-
lomacy in foreign policy. 

AN RON. MEMBER: Pacts with 
whom? 

SHRl AMIYANATH BOSE: With 
Whoever is necessary, in the interest 
of our country. There is no guiding 
J?rinciple in foreign policy except na-
tional interest of a country. 

I say that for the effective conduct 
of a rea ~  and firm foreign pollcy, 
India's military strength must De in-
creased by developing nuclear wea-
pons and by developing the delivery 
system for nuclear bombs. Peace can 
not be a a ~ in ~ world by 
making pious speeches. Peace in the 
modern world can only be maintain-
ed by the enforcement of mutual ter-
ror. I repeat: :Peace in the modern 
world can only be maintained by the 
enforcement of mutual terror. The 
only way you can maintain peace of 
the world and peace of India is to be 
strong enough to maintain' it. And 
the only strength that tbemodem 
world understands is the· strenfth of 
the nuclear'bomb. . .. .. 
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But, for the achievement of these 

two objectives, we require total mo-
bilisation of our national resources 
and this is the greatest failure of ~ 
Address. The total mobilisation of 
the resources of the Indian people call 
be assured only if the Government is 
determined to mak a rapid advance 
towards a socialist society. It Is not 
possible to expect that people will 
give you man-power, resources, 
wealth, unless you can impose on the 
people an egalitarian society. It is 
only socialism that can increase the 
national resources of our country. 

SHRI AMRIT NAHATA (Barmer): 
National socialism. 

SHRI AMIYANATH BOSE: Those 
words, my hon. friend should know, 
have a distinct connotation in politi-
cal terminology. We do not want na-
tional socialism of Nazi GermanY, be-
cause Nazi Germany did not develop 
SOCialism. We want certainly a so-
ciety, national in form and socialist 
in character. But it will not be the 
national socialism of Nazi Germany. 

SHRI J. B. KRIPALANI Congress 
socialism. 

SHRI AMIYANA,TH BOSE: Cong-
ress and socialism, Acharya Kripalani 
should know, are contradiction in 
terms. Therefore, I say that the 
President's Address does not inspire 
confidence of the people that the 
Government is determined to go on 
towards a socialist society. The Bank-
ing Bill is nothing but a fraud on the 
demand for nationalisation: social 

control of banks will mean nothing 
but throwing dust in the people's 
eyes. Instead of nationalising the 
banks, instead of nationalising the 
other credit institutions like the in-
surance companies thereby mobilis-
ing the credit resources of the coun-
try to develop a plan based on socia-
lismand develop the military stren-
gth 01 the country, the Congress, 
under the leadership of the Prime Mi-
nister and the Deputy Prime Minis-
_. has taken \lalting Itepa towards 

a capitalist society. Therefore, let the 
Congress give up the talk of socialism 
and have the courage to say. ''we-
stand for a capitalist society." That 
will be honest and will be accepted 
by the people. Let the Congress not 
talk in terms of socialism and act in 
a capitalist manner. 

With these words, I oppose this mo-
tion of thtlnks and say that the Presi-
dent's Address does not inspi!:e the 
confidence of the people, does not lay 
down _ a positive foreign policy, does. 
not glve any assurance about streng-
thening of national defence and cer-
tainly does not assure peace and se-
curity in this world. 

SHRI BAKAR ALI MIRZA (Secun-
derabad): Sir, I rise to support the 
motion of thanks to the President. I 
am sorry Mr. Ranga is not here, 
because I want to meet some of the 
arguments he advanced yesterday. 
He complained that the Congress has 
done nothing towards economi:: pro-
gress. He talked about unemploy-
ment of teachers and so on. He made 
a big Iist. I agree with him; in fact 
I go further and say that in the last 
20 years, the Congress has not bePn 
able to provide even clean drinking 
water to the 500 million people of 
this country, let alone self-sufficiency 
in food, economic and industrial pro-
gress, etc. I say that with a full 
sense of responsi:bility, because time-
and again charges are thrown at us 
that theer has been no progress. The 
problem is so immense . 

MR. CHAIRMAN: The bell is being 
rung. 

Now, there is quorum_ 
continue. 

He may 

SHRI BAKAR ALI MIRZA: I was 
saying that the problem i!t this COUJl-

try is so immense that if we can even 
produce a dent in that problem, that 
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itself is a great success. Prof.Bulla 
.asid that the Congre&8 iI inte iIiII&oJd 
.in toppling down non..(!oncr- ~ 
oernment. He said: "The CoIlJresa 
.has not the stamina to .tay in the 
-oppo3ition." When a man is in tbe 
-opposition, he is put there, it iI for 
him to stay there and to endure. 
Surely Congress is not interestad in 
,staying in the opposition. I wish long 
life to Professor Ranga and 1 wish 
that he develops greater ~ a a to 
.stay longer in the opposition. 

Charges were made that we are 
tempting people away from one party 
to topple the government. If Ranga 
whistles and Mary goes to him I ask 
mm whose guilt is greater, whistling 
Ranga's or yielding Marys. You say 
that the Congress is temptbg them. 
-Why are they yielding to the tempta-
tion. Therefore, this charge that is 
-being made and this talk about defec-
tion and all that leads us nilwhcre, 
for it is the purpose of the Opposi-
'tion to 'bring down the government. 
That is what they are doing every 
,day. If defection is becoming rather 
·crude then that is a moral quesit'Jn 
which applies to all the parties and 
it has to be solved on the national 
plane. But to bring down a !:overn-
ment is the duty of the Opposition. 
'That is what they are trying every day 
in every democratic country. I can-
not, therefore, agree with what Pro-
-fesser Ranga says. 

What surprised me most is his re-
ference on the question of VietBam, 
"He said that there are two parties, 
-North Vietnam and South Vietnam, 
and he compared them with ~ a  

oand Pakistan. India and Pakistan are 
two sovereign countries which have 
~o e to an agreement which tiley up-
nold which they desire to uphold and 
-will' continue to uphold, North Viet-
-nam and South Vietnam form parts 
'of one counrty which was temporari-
ly divided by a temporary line with 
-an assurance that in two year~ time 
-elections will be held to unite the 
-country. Shri Ranga has edirely 
forgotten the Geneva agreement. '1'0-
day American forces are there, one 

American soldier to every two fami-
lies in Vietnam. They are spendin& 
40 billion dollars a year. If that 
amount is invested in the Bank of 
England today at the present rat<) of 
interest it can serve to pay in perpt'-
tuity the entire aid of United States 
to the entire world and besides that it 
will also solve the balance of pay-
ment problem of United g O ~  

They are fighting with 6I'eat dde!'-
mination and great courage. Charges 
were made by some others t1..,t Soviet 
Union and China are supplying ='18. 
I ask them, is there any country ;n 
the world, -besides the socialist coun-
tries, to which America is ~o  tp:ink-
ling arms like prolific seeds of w iir? 
Name one country where Am?ican 
arms are not given either on ;>ayment 
or without payment, gratis or compul 
sorily. What are they to fight with? 
They are fighting for the country. 
Can you imagine that any set of peo-
ple can fight jUst by sending arms to 
them for twenty long years an,l that 
too with a country which il' the rr.ost 
powerful country in the worid., which 
is destroying their crops, bombing here 
and bombing there with a fleet in the 
ocean around it? Can you say that 
that set of people are just mercenar-
ies who are fighting because China 
wants them to fight or the Soviet 
Union wants them to fight? ! want 
to say to this House that Vietnam is 
important to us because the ~ I  in 
Vietnam would mean regenration of 
the whole inter-Asian field just as 
the Russi-Japanese war E'ntireiy 
changed the face "f Asia. If Vietnam 
goes down, I want to inform my lion. 
friend Shri Piloo Mody, there will be 
disintegration of India and partition of 
China and India both. And Asia will 
have no place in the map of 1he 
world. Therefore we should welcome 
any attempt that the Government of 
India is making. It might not sound 
big, but they are consistent and they 
are trying: in spite of the hct that 
America feels unhappy or angry, still 
we are pursuing it. That should be 
appreciated. 
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The. re ~  has mentioned agri-
culture in his Address. I am very 
glad;md I must congratulate Shri 
Jagjivan Ram that he has changed. 
the food situation in the country and 
we are more hopeful of getting more 
fOOd. aU round. There have been new 
seeds, new devices, new mechanical 
arrangemer.ts and all that; but, at the 
same time, I must say that there is 
hardly any mention of land reforms. 
Shri Jagjivan Ram once in a way did 
talk . of land reforms in one of his 
speeches und I congratulate him. 
Our o gr~  President, Shri Nijlin-
gappa, also referred to land reforms 
in his presidential address. But these 
are sounds of distant drums. No 
e1fective measures have been taken. 
Not even the record of rights has been 
completed in many of the States all 
over India. Nor is there a talk og 
agricul tural income tax. 

We talk <>f soci:ilism but we do not 
take the necessary steps to realise that 
goal. Today we are in such a condi-
tion that America, a capitalist country, 
has introduced land reforms in Japan 
and Taiwan which are far ahead of 
what is happening in India and the 
World Bank and the American capi-
talists ask us to introduce land re-
forms. Is this our socialism? Should 
not we search our hearts and see 
where We are going and what goals 
we have in view? 

Then, there is the question of buffer 
stock This talk sf a buffer stock has 
been going on fO.r the last ten years, 
since the great Shri PatH's days and 
no stock has been created; no stocks 
are likely to be created unless you 
give up once for all this dependence 
on foreign. food supply. Once you 
e ~a  today we can take that 
decision. because our production is ot 
that character-that there will be no 
food import from abroad, either frQm 
the United States or from Australia 
or from Canada, you will be forced to 
build up your stocks so that you must 
be prepared for a rainy day. There-
fore the first condition is that you 

.. 
must stop this and instead of wasting 
our foreign exchange, give more aid 
to agriculturists. In Andhra Pradesh, 
for pesticide they were glnving 100 per 
cent but now they have reduced it to· 
50 per cent. Similarly for wells, tube-
weUs and all that they have cut down 
the loans that they were oifering to· 
the States. Give them these instead of 
getting food from the United States. 

Then, you must remember that there 
is a talk of big business interfertn& in 
politics. There is also another ele-
ment of big landlords who are inter-
fering in our politics. Therefore if 
you want to remO\1e big business, at 
the same time remove the big land-
lords from our midst. 

Coming to the question of the Plan-
ning Commission ,we have got a new 
picture. New blood has come lil the 
f>lannnig Commission. Similarly,. 
new blue blood has come in the Cabi-
net. There is a change. There has 
been some idle period for which the 
Planning Commisison did not work. 
They say that it was because of the 
drought. If drought is the reason, 
that is the reason why the Planning 
Commission should have been very 
active. You do not require a planning 
commission in an affluent society like 
America. Where ~re is misery, 
where there is want, where there is 
problem, it is there that the planning 
commision is rpquired. I do not know 
whether this long holiday was sick 
leave, french leave or Itailan leave or 
whether they were in the state of 
tramcendental meditation which is be-
coming popular nowadays. I do not 
know what to say. 

For the expansion of public sector,. 
petlple think that if you have more 
public sector projects, then we are· 
more socialist. It is not that. They 
have to take into account in what 
way those public sector projects are· 
managed, what is the output and how 
it is utilised, whether it reduces the 
disparity in wealth or creates an ega-
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litarian society or not. These are all 
the considerations that have to be 
kept in mind. 

Lastly, I would like the Plan$g 
o~ o  ~ a y  to considerthls 
problem of a~ o a o  Shri Indrajit 
Gupta was very e~o e  abOut 8I!Ying 
~  they are man-eating machines. 
They are man-eating machines. But 
if you want to.export, you ~a o  ex-
port by just asking and begging others, 
as is being done these days, to buy 
this item or that item. On that basis, 
you cannot develop exports. You 
must produce so that you can compete. 
Today, in this modern world, you can 
compete only if you accept automa-
tion and computers. Look at your 
textile mills. Just becau.e they did 
not modernise the machinery: they 
are not able to compete and develop 
exports. I would request the Plan-
ning Commission to think of this 
matter. There Was a time ~ the 
socialists were against the =11s. They 
were throwing stones and breaking 
the mills when the Industrial Revolu-
tion started. But now they realise 
that the mills and the factories are 
their best friend. We are going 
through an atomic age. The impact 
of an atmic aile on us is not yet quite 
clear. You will find that if you BC'" 
cept competition and automati,)n, in 
the long run, you will be the gainer, 
not the loser. 

There has been a talk of divisive 
forces and yesterday we had a special 
discussion about the conditions in 
Assam. I want to say a few words 
about that and I crave your indul-
gence--because I consider this very 
important. The country was divided 
and we accepted Partition. But we 
accepted Partition with a 'llental re-
servation. Whether it is in India or 
in Pakistan, we still belieye or at least 
we act in a way that makes us believe 
that the dominion of India extends to 
all the Hindus of Pakistan 3T'1d the 
dominion of Pakistan extends to all 
the Muslims of India. That is the 
greatest mistake. These two countril's 
are divided and they should act and 

f1,mction as two dift'erent J:Qul)tries. 
~ er the composition within the 
country, that is an internal :llatter. 

8hri Bal Raj Madhok said that for 
Assam you must have a belt of 5 or 10 
miles SO that there is no infiltration. 
I go still further. I say, you close· 
all the fron.tiers of India to both 
Pakistani Muslims and Pakistani Hin-
dus and, similarly, you close all the 
frontiers for Indian Hindus and Indian 
Muslims to go to Pakistan. If some-
body is ill-treated, why should he· 
take refuge only in Pakistan or India. 
If you are ilItreated, you v,ill fight 
and suffer if sufferings is your lot. 
If Y9u want to run away, there is the 
whole world open to you, not only 
India or Pakistan. Tibettans have· 
taken refuge in fnlda and Jews have 
gone to all over Europe. Why don't 
you treat the problem as such. This. 
is very important. Unless you create· 
a national mind which will 1I0t dilte-
rentiate between Hindu and Muslim, 
Caste Hindus and the untouchables. 
and all that, unless you get rid of thIs 
feeling and make every Indian con-
scious that he is an Indian, we can-
not progress. 

.MR. CHAIRMAN: The han. Mem-
ber may try to conclude. 

smn A A~ ALI MIRZ..,\.: PleaSe 
allow me .a few more minutes, Sir. 
This is a very important subjcct. 

There is not only the communial 
question, there is also bile question of 
linguism and provrineialism which are 
more dangerous than comm 'nialism 
because communalism is an all Ir,dia 
issue a."ld you have to solve it on an 
all India basis whereas l·egionaJism 
has definite frontiers. This is a defi-
nite danger which the foreign coun-
tries can take advantage of. If in 
some part of Indi. troubles are creat-
ed, don't you think that the foreign 
countries can take advantage of the 
division in the country? We will then 
come to the same fate which we had 
some time back. Therefore, my 
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urgent plea with the Government is 
this. Today communalism and lingu-
ism are not the outbursts of passion 
by a crowd of people; behind these, 
-there are reorganisations working and 
this is the danger. You should con-
trol those organisations. I have asked 
the Horne Minister several times to 
ban Jamait Islami and R.S.S. The 
-extreme sections should be banned. 
If that had been done, there would 
not have been these incidents in 
Ranchi or Srinagar or Meerut. To-
-:day, Shri Govind Das referred to 
-the shops of only Hindus being looted 
and those of Muslims having been 
left untouched. I would J:ke to tell 
him that, in Meerut, all the people 
who were murdered were Muslims. 
-So, if you keep on counting like this 
·or if you bring a petty mind to such 
a serious problem, then we cannot 
solve this problem. Similarly, if the 
-Home Minister had taken action, 
aaginst Shiv Sena in Bombay, there 
would have been no Lachit Sena in 
Assam. Here, when I raised the QUE'S-
-tion the Horne Minister said that it 
-was' being sent to the Emotional Inte-
gration Council. This is just like ~e 
-cancer patient being sent to the ChrIS_ 
tian scientist for cure. Therefore, 
-unless these things are handled pro-
perly, there will be no safety in this 
-country. 

Finally, I would like to say ~  

'The only asset that India and China 
,ha·te today, which no European or 

Western country has, is population. 
These are our biggest asset, our big-
gest armour our biggest weapon and 
if you allow, as was done by the 
British to separate Burma, Pakistan 
and so on, any further participation of 
India or China, it will be not only 
disadvantageous to us but also dis-
advantageous to the whole Asian 
world, and I know that there are 
foreign powers who are interested in 
disintegrating these two countires. 

There was a reference to the use of 
CIA funds for Shiv Sena and ott,ers 
and it was said that a certain inquiry 
shOUld be conducted into the charges 
levelled by Mr. Umanath. Instead of 
doing that, we come with privilege 
motion. It is still not too late. 

I thank you, Sir, for the time that 
you gave me. 

~T ",q.;f r .. ~ (Wlro) : mrr<rftf 
I~I~  ~ ;;ft it ;;ft r~ 

~~~ FT  ... ~  I 

MR. CHAIRMAN: The hon. Mem-
ber may continue his speech to-
morrow. The House stands adjourn-
ed till 11 A.M. tomorrow. 

18 hrs. 

(The Lok Sabha then adjoomed till 
Eleven of the Clock on Fridall. Feb-
ruary 16, 1968/Magha 27,1889 (Sakal. 


